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[Shri Asoka Mehta]

this case I thought the House knew as
to why I had resigned.

AN HON. MEMBER : Everybody
knew.

SHRI ASOKA MEHTA : 1 did not
want to take the time of the House
and to waste it. I am sure, everybody
knows here that a certain proposition
was there before us for voting and
it was not possible for me to vote down
that proposition. [ do not want to
make any further statement to that.

12.28 HRs.
BIHAR BUDGET, 1968-69—contd.

GENERAL DiscussioN AND DEMANDS
FOR GRANTS—contd.

MR. SPEAKER : We have already
taken 2 hours in discussing the Bihar
budget. 3 hours were allotted. Our UP
friends were complaining that where-
as Bihar has been given 3 hours, UP,
which is double the size of Bihar, has
been given only 1 hour. They want
that UP should be given some more
time.

For the Bihar budget, only one hour
remains and there are a large number
of members desiring to speak from all
parties. May I appeal to them to be
brief 7 We must complete it in one
hour. After one hour, I am going to put
it to vote. There should be some
end somewhere. [ cannot enable all
the. Members to speak; it is not within
my power. So within one hour 1 am
going to close it because only one hour
more is there. Shri Mudrika Sinha
may resume his speech.
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BIHAR TEACHER STARVES TO DEATH

“BIHAR Primary Association Secre-
tary Jagdish Mishra yesterday said
a primary teacher Mr. Firoji of the
Lower Primary School at Rao block
in Gaya district had “died of starva-
tion" on 10 August. This teacher

he added, had not received his salary

since April last.

He said most of the primary tea-
chers in the State were ‘starving due

to non-payment of salaries’.

Demanding a judicial inquiry into
this case, he said nearly 65,000 pri-
mary school teachers in seven dis-
tricts—Monghyr, Gaya, Patna, Sha-
habad, Saran Muzaffarpur and Bha-
galpur—had not received their sala-
ries since May last.”
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SHRI K. P. SINGH DEO (Dhen-
kanal) : We are today discussing
the Bihar Budget which, ordinarily,
we should not have. What is the
reason for this ? )

In 1967, during the time of the general
elections, the level of the administra-
tion was at a very low ebb thanks to the
Congress misrule of 20 years. In those
days, not a single day passed without
some charge of corruption being
levelled against Congressmen in power
in the legislature (/nterruptions). 1 am
saying what I want to say, not what
those interrupting want me to say.

To day we have the Iyer Commission
investigating these charges. It is with
this background that the UF Govern-
ment under Shri Mahamaya Prasad
Sinha took over. People thought they
would have a better government free
from corruption, nepotism and fa-
vouritism ; they were hoping that they
would get a good, clean and just govern-
ment. But the leaders of the con-
stituents of the UF had time only to
quarrel amongst themselves and engage
in furthering their interests of their
own parties rather than look to the
interests of the people or the problemg
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of the State. They thus thriw away
the chance which the people had bes-
towed upon them.

The Congress which had the mono-
poly of rule for the last twenty years
had in Bihar their stronghoid and bas-
tion. They had political stability, but
they failed to give the people economic
and social stability. In disgust, the

people voted the Congress out of

power. Then came the United Front.
The Congress, not bowing to the verdict
of the people, found a quisling in Man-
dal and overthrew the democratic
form of government in the State and
sneaked into power through the back-
door a minority government propped
up by its support.

MR. DEPUTY-SPEAKER : He may
continue after the lunch recess.

13.00 Hrs.

The Lok Sabha adjourned for lunch
= till fourteen of the Clock

[The Lok Sabha reassembled after
Lunch at Five minutes past Fourteen
of the Clock]

(MR. DEPUTY-SPEKAER in the Chair)
RE. SITUATION IN CZECHOSLO-
VAKIA

SHRI SHRI CHAND GOEL
(CHANDIGARH) : I have got one
little submission. The House was as-
sured that it would be kept constantly
informed of the developments in Cze-
choslovakia. The Minister of Parlia-
mentary Affairs is here. Now, fresh
armies have entered Czechoslovakia and
firing is being resorted to without even
warning the people, who are being
subjected to indiscriminate firing. My
respectful submission is that the Minis-
ter of Parliamentary Affairs must come
forward with a statement which we
have been assured and which was pro-
mised to us so that we would be kept
constantly in touch.
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resume your seat. You have had
your say,
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MR. DEPUTY SPEAKER: Nothing
that he says will go on record. The hon.
Member should resume his seat. The
hon. Member is taking away the time
of his party. His party will get less
tme.

SHRI R. D. BHANDARE (BOM-
BAY CENTRAL) : You may tell him
to raise it in proper form.

MR. DEPUTY-SPEAKER : After-
wards, the UP budget is coming up
and if he wants to raise it then, I shall
give him an opportunity at that time.

SHRI SHIV CHARAN LAL :**

SHRI INDER J. MALHOTRA
(JAMMU) : Nothing is being recorded.
‘I\{i;hy ﬂf]mu]d the hon. Member go on
ike this.

(Shri Shiv Charan Lal left the House)
SHRI SHRI CHAND GOEL: Please

find out when that statement will be
made.

**Not recorded.



